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FNo, A-32011/0172011-Ad. Vi
Governmenl of [ndia
Ministry of Finance

Depariment of Revenue

(Centrat Board of Direct Taxes)
LT

New Delhi, dated the 27" December, 2011.

ORDER NO. 203 OF 2011

The flolowing postings and transfers of officers in  the grade of Chief
Commissioners/Dircctor Generals of Income Tax are hereby ordered w.e.[. 01.01.2012 and unti
further orders:

L POSTINGS ON PROMOTION TO THE GRADE OF CCIT:

KUNJA KISHORE . i .
1 | 79015 TRIPATHY On Promotion CCiT-Iv Ahmedabad (CCA Gujarat)
ASHOK KUMAR
i - A
2 | 79016 CHATTERJEE On Promotion CaIT-m Kolkata (CCA WB}
3 [ 79017 | D.S. SAKSENA On Promotion cciT Nagpur{Nagpur CCA}
ULWAL KUMAR _ _
4 | 79019 CHOUDHARY On Prormotion DGIT(Inv) Pune{Pune CCA)
- SUKH DEQ . .
5 179021 CHARAN On Promotion CCIT-IvV ChennailCCA TN)
RAGHU
6 | 79022 1 NANDAN Cn Promotion car Trivendrum{CCA Kerala}
GUPTA
MAHESH L
: i T ! | CCA W
7 {79023 KUMAR [DNAN On Promotion CCl Jalpaiguri{Kolkata {CCA W8))

H INTER-REGION TRANSFERS:

RAJENDRA
i |'74022" | NARAIN CCiT-i ?chcrgegjzi:m R‘;'Tisms] Delhi{Delhi CCA)
TRIPATHI 4 €
SANTOSH
Ahmed: :
2 |'78025' | KUMAR CCIT- (ccr:egjzargt)) eIt Trichy (CCA TN)
SRIVASTAVA i
NARINDER PAL Bangatore {CCA . .
' ! -1 T-1 Mumbai{Mumbai CCA
30175028 | ool caT ook ccl umbai{Mumbai CCA)
VIRENDRA .
T A :
4 | 78077 | KUMAR T KL'::I';‘;”'“(CC caT Cochin {CCA Kerala)
MISHRA
M "'1-“-
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i e
e ]'ﬂ:?n bl i) rosmh i ol T A Tty Lo A
, , | MOHAN DAS Nagpur{Nagpur )

5 78010 KABRA CCiT ccal CCIT-I Ahmedabad (CCA Gujarat)
SAKHARAM

7 79003 | GOVINDRAQ car Trichy{CCATN} | CQIT-N Pune{Pune CCA)
HOSHI
JAYANTA latpaiguri (CCA

7 3 -
8 am KUMAR HOTA caiT WB) CCIT-1 Bangzlore (CCA Karnataka}

m LOCAL CHANGE OF POSTINGS:

POMELA BALI DGIT Delhi(Dethi . .
1 7703 . IT-X1I lh Ih A
3 | prasap (Logistics) | CCA) CCIT-XN - Delhi{Delhi CCA)
RAVINDRA KUMAR Pung(Pune
4 - .
2| 77044 | oo CCIT-il ccA) CCIT-i Pune(Pune CCA)
DEEP CHANDRA Kolkata [CCA : '
3 7 ' . i W
7015 PANT CCIT-m WB) CaIT-I Kelkata (CCA WB)
Ahmedabad
4 78033 | ARVIND SHANKAR | CCIT-tV {CCA CCIT- Ahmedabad [CCA Gujarat})
Gujarat)) .
D.SENDAMARAI Chennai (CCA .
5 78046 KANNAN CCIT-Iv ™) CCIT-n Chennai {CCA TN)
2. All officers transferred vide this Order shall E-MAIL their joining details to the Database
Cell at www.dbec.chdi@incometaxindia. gov.in .
3. In respect of officers on Election Duty, their transfer order will be cffective after
completion of the election process and relieving of the officers by the Election Commission of
India.
d4, Hindi version of this order will follow,
Ad v L
(Anand Upadhyay)
Under Sceretary to the Government of India
Copy to:

Officers concerned.
All Chief Commissioners/Directors General of Income Tax.

1

2.

3. Poncipal Chief Controdler of Accounnts, New Delhi,

4. Zonal Accounts Officer, CBDT, C/o CCIT (CCA) concerned.

5. I'PSs to FM/MOS(R)/Finance Secretary/AS(RYChairman, CBD'T/ Members,

CBDT/ IS (Admn.) CBDT 7 JS(R)
6. Adviser to FM.

s
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7. Hindi Section for Hindi version.

8. Secretary General, RS Association/
Employees Welfare Association

9, Weh Manager for www.irsofficersonline.gov.i

ITGOA/AN India Income Tax SC & 57T

n wcbsite,

Ad v
{Anand Upadhyay)
Uinder Secretary lo the Government ol India
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